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F1OM No, 4 

(SEE RULE 42 ) 

imIsTTIvE TRIBUNAL  
GUWAHATI BEJ\1Q-j: 

• 	 DER SHEET 

Origipal 	iecation No:  

Iviie Petition No: 

Cunte:pt Petition No:  
Reew Apple cation No:  

• ppleants:  

Respodants;j& 

•Mvocte for the .Applecant ; _ 

Aocte for the Resndants 	C4< 

o e 	 DI 	 _____ 

iS 	 21.11.2003 Present I +he Hon'ble Smt. Lakshnij. 
'rm buir 	i 	 Swamiriathan, Vice-Chairman. 

The Ion'ble Sri S.K. Naik, • 	iid) 	 C F 	
Administrative Mnber. 

• 	
Vt 	 :posied 
idc P( ,JD N01°'I 	

Heard Mr. S. Alt, learned Sr. ' 	
counsel for the applicant. 

Issue notice to the respOndents 1, 

returnable by four weeks. Two weeks 
for 

s i 	 List on 6.1.2004. 

	

Maii 	 Vice-Chairman 
mb 

6.1.2004 	Heard Mr,S.Alj, learned Sr,counsel I 	 A 
for the applicant. 

The O.A.is admitted. Lisi the case 

on 9.2.2004 for written statement. 

_• 	 Member 
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24.2.2004 present: Hon'ble Shri Shanker Raju, 
Judicial Member 

Hon'ble Shir K.V. Prahiadan, 
Administrative Member. 

J / j(o f-. 	 Heard Mr S. All, 	learned 

counsel for the applicant and Mr A.K. 

Chaudhuri, learned Addl. C.G.S.C. 

Hearing concluded. The O.A. is 
/ allowed for the reasons to be 

recorded separately. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No.257 of 2003 

Date of decision: This the 24th day of February 2004 

The Hon'ble Shri Shanker Raju, Judicial Member 

The Hontble Shri K.V. Prahladan, Administrative Member 

Shri. Ananda Kumar Sarkar 
S/o Late Makhanlal Sarkar 
Office of the Chief Post Master General, 
North East Circle, Shillong. 	 Applicant 
By Advocates Mr Saukat Ali and 
Shamina Sultana Au. 

- versus - 

1 i. Union of India, 
represented by the Secretary to the 
Government of India, 
Ministry of Communication1and 
Information Technology, 
Department of Posts, 
New Delhi. 

2. The Chief Post Master General 
North Eastern Region, 
shillong. 	 Respondents 

By Advocate Mr A.K. Chaudhuri, Addi. C.G.S.C. 

ORDER (ORAL) 

SHANKER RAJU, MEMBER(J) 

\ 
The applicant seeks notional promotion with effect 

from 1.10.1992 to the post of Stenographer Grade II and I 

with all financial benefits. The applicant was promoted to 

Stenographer Grade II with effect from 1.4.1982 and as 

Senior P.A. with effect from 4.4.1994. He was further 

promoted as Sr P.S. on 4.11.2001. 

2. 	Heard Mr S. Au, learned counsel for the applicant 

and Mr A.K. Chaudhuri, learned Addi. C.G.S.C. 



:2: 

Department of Personnel and Training circulated 

through letter dated 30.1.1991 directions for cadre review 

and restructuring of the Stenographers and to grant them 

benefit of promotion to the P.A. Grade I (Stenographer 

Grade I) with effect from 1.10.1992. This has been 

forwarded by the Chief Postmaster General, N.E. Circle, 

Shillong. The applicant claimed benefit of the aforesaid 

on the ground that one Michael Palmar in O.A. 244 of 1999, 

which was disposed of by this Bench on 21.5.2001, was 

accorded the benefit on the ground that the DOPT's 

directions have not been apprised and were excluded by the 

N.E. Circle as N.E. Circle has failed to provide the 

requisite information. 

In view of the above, it is stated that the 

applicant is in all four covered by the aforesaid ratio 

being identically situated. He claimed benefit of the 

above. 

In our considered view the case of the applicant 

being identically situated is covered by the ratio laid 

down in 0.A.244/1999 in Palmar's case (Supra). As the 

instructions of the DOPT could not be circulated in N.E. 

Circle the applicant is entitled to the benefit 	of 

promotion with effect from 1.10.1992 which have been 

granted to Michael Palmar. 

Having regard to the constitution Bench decision 

of the Apex Court in K.C. Sharma Vs. Union of India, JT 

(1997) 7 SC 58 similarly circumstanced who are identically 

situated cannot be deprived of a benefit of a decision. 

The O.A. is accordingly allowed. The respondents 
---------------------------------- 	 - 

are directed.to  extend the benefit in O.A.244/1999-tO the 

applicant with all consequential benefits as per Circular 

dated ....... 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL GAUHATI BENCH 
AT GUWAHATI. 

01A. NO. 	 /2003. 

Shri Ananda 1raar Sarkar 	...... 	Applicant. 

-VRS- 

Union of India & anr. 	 •1• 	Responents. 

N D E X 

Si • No. 

1 . 

2 

3 

5 

6 

H'1  
8 

9 

Part! cul ars 

Original Application 

Annexure-1 

Annxure-1 ( 1 

AnnexUre-2 

Arrnexurë-3 

Anre xure-4 

AflflexUre-5 

Anre xure-6 

Annexure-7 

Pages 

1 to 11 

- 

- 	13  

- 	?tloI6 

-: 

- 

—0Z? 

- 

Filed by:- 

Advocate. 



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL GAUHATI BEN( 

AT GUWAHATI. 

O.A. No. 	/2003. 

(An aplication u/s 19 of the Central 

Administrative 
Tribunal Act, 1985). 

IN BETWEEN 

Shri Anarida Kumar Sarka 	..... Applicant. 

-VRS- 

Union of India & anr 	..... Respondents. 

PARTI CJLARS OF THE APPL IC ANT 

iri Anarida Kumar $arka, 

5/0 Late Makhanlal Sarkar, 

Office of the Chief Postmaster General, 

North East Circle, Shillong-1. 

PARTIQJLARS OF THE RESPONDENTS: - 

1. Union of India represented by the Secretary 

to the Govt.ofIndia, Ministry of Communication 

and Information.Technology, Department of 

Post, Dakbhawan, Sànsad Marg, New Delhi-110001. 

2 • The Chief Most Master General, 

rth Eastern Region, Shillong-793001. 

PARTIWLARS OF TF Q?DER AGAINST WHIi THIS A?PL ATION 
IS I'kDE - 

There is no specific order against which this 

application is made, but there is O.M. No.22304/5/87-Estt(D) 

Govt .of India, Ministry of Personnel, P .G • and Pensions 

Department of Personnel and Training, New Delhi, dated 

30.1.1991 circulated by the Directorates wherein it has been 

ordered- for the cadre review and cadre restiucting of the 

Contd......2 
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Stenographers and to grant the benefit of promotion 

of the P.A. Grade-I (Stenographer GradeI) and P.A. 

Grade-Il (Stenographer Grade-Il) w.e.f. 1.10.92 

Annexure-1(1) dated 30.1.1991.The application is 

entitled to promotion w.e.f. 30.1.1991. I: 
JURISDICTION:... 

The applicant declares that the application is 

within the jurisdiction of this Hon ble Central Administrative 

Tribunal, Guwahati. 

LIMITATION :- 

The appli CatiOfl is ft led within the time limit 

as prescribed u/s 21 of the Central Administrative Tribunal 

Act, 1985. 

6)FACTSOF1ECASE :- 

6.1 • That the applicant was initially aointed 

as Stenographer Gr.III on 30.3.1977 in Postal Department and 

posted in Nagaland Division. 

6.2. That thereafter the applicant was promoted 

to Stenographer Grade-Il in 1983 w.e.f. 1.4.82 and posted in 

the Office of the Regional Dii ector of Postal Service at 

Guwahati. Thereafter he was promoted to Sr. P.A. to the Chief 

Post Master General, North East Circle at Shillong with effect 

from 4.4.94 and thereafter he. was again promoted to Sr. P.S. 

to the chief Post Master General, N.E. Circle,. Shillong we.f. 

4.11.2001. 

6.3 • That the Ministry of Personnel and Training 

Govt. of India vide their Memo No.22034/5/57-Estt(D) dated 

30.1.1991 circulated under the IDirectorate letter No.2-2/89- 

Contd... . .3 
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date 	22.4.91 kierein It has been oXr 

H 
for the cadre rcv.tø and cadre 	ostetur.fl 	ot the 

.3tenographer3 and to granL the beflefi. t at proYLOU.Q4 

of the P .A • GradeI (Stozgracr Grade$) and I' mA. 

Grade..II(Steflographer Grade'41) wth effect frora 

1.10.199. l!We said letter was sent to - 

,1l tPS/S?0 	in U.T • Postal circlo. 

P313/GuwahaU/Sii d,ar. 	' 
r. Postmaster#  Snillonq# G.P,C. 

• 	 4) R]g. 	iare, Sta, Sec, C.C. Shiliong 

•5)Spare 

6) EstL. $ection, C .0 • Siullong 

by the Cl Post.aaster Genaral, 	o3tal Circle, sh.l1orq 

vide letter No.5tatf/29..1/i.I.Cm/cOrr dated shilloM the 

37.5 .91, 	1.5 .91 ior inOr4.1atiOfl, gu.dance and necessary t 
action. The copy of the above ,1€tter office memoraiAum 

1,b.22034/5/87-tt1(L3) dated 30.1,1991 has been fr:arded 

vide letter No,Statf/29i/RIc/cOrr dated 17 .5 .9 3J13.5.91 

by the Chief Pothaster General, tJ.E. Circle, 	i11or. 

Annexure1 is the photocopy of the letter 

No.Staff/29..1/Ric/corr dated 17.5.91/13.5.91.... 

Annexare1 (1) is the photocoy of 0 	. 

.24034/5/87E,tt(D) dated 30.1.191 sent by 

the Direct'r, Govt. Of India, 	ithLstry of 

pernel, ? 	• & Pensions Depart1eit. 

iht on the ka sis of Anrxure.1( 1) the app1iean . 

filed a representation on 27.9.01 to the Chief Postaster 

GèrLral. I4hi-. Circle, Shillong prayir2 for prnotion and bene 

of ?.A. Grade.-I in the scale of R. 1, 640-o2900/- with effct 

from 1.10.92 with all seniority and other morietozy benefits. 

- 	
• 	contd, , . 	 .. .4. 
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	 I. 
This benefit has already being granted to one 

Shri i'li.diael Palmer. That Shri Mithael Palver 

who was a Sr. Personnel Assistant to the Chief 

Postmaster General, N.E. circle, Shillong has 

been promoted and given bénef it w.e.f. 1.10.1992 as 

per the circular mentioned above by the Hon 'ble Tribunal 

in U.A. No.244/1999 vide judgment and order dt. 21.5.01 

but uptil now no decision on the applicant's representation 

has been conveyed to him • However, the Department is 

issuing reminders after reminders to the Higher authority 

on the applicant 's representation. 

Anrxure-2 is the photocopy of the 

representation dated 27.9.2001 

submitted by the applicant to the 

Chief Postmaster General, N.E. Circle, 

Shillong. 

6.6. That the Chief Post Master General of N.E. 

Circle, Shillong having not received any reply to the 

representation submitted by the applicant to the thief 

Post Master General, issued a reminder to the Deputy 

Director General (Post) Department of Post, Dakbhawan, 

Sansad Marg, New Delhi with a request to give promotional 

benefit notionally to Shri Ananda Kumar Sarkar in the light 

of the judgment of Hon'ble Tribunal, Quwahati on C.A. 

14o.244/1999 filed by SIwi Michael Palmea. 

Anrxure-3 is the phtocopy of the reminder 

issued by the Chief Post Master General 

vide D.0. 1'b.Estt/34-18/76/Pt.I dated 

26.12.2001. 

Contd. .4 .4 
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6.7. That the applicant has filed herewith 

the photocopy of the j udgraent and order dated 21 • 5.2001 

passed by .the Hon 'ble Central Administrative Tribunal, 

Guwahati in 0.A. 140.244/99. This judgment of the 

Hon 'ble Tribünál fully covers the case of- the present 

applicant. 

Annexure-4 is the phthtocopy of the judgment 

and ordr dated 21.5.2001 passed by the 

Hon'ble Tribunal in O.A.' No.244/1999. 

6.8. That incidently it is worth mentioning In •  

this connection that the aforesaid cadre review and restiuc- 

in the cadre of Stenographers have been carried out by 

11 the Postal Circles in India in time. and the benefit of 

Grade-I and Grade.II Stenàgraphers were granted to the 

Stenographers of other Circles with effect from 1.10.92 

except North Eastern Circle and as a result of Whidi not only 

the applicant has been depived of the benefit of getting 

prccno ion of P .A. Grade-I (Stenographer Grade-I) with effect 

from 1.10.92 but also the applicant has âuffered financial 

loss. 

- 	6.9. That the non-iinpinerAtaUon of G .1. 0 .M. 

No.23304/5/87-Estt(D) dated 30.1.91 is due to administrative 

inaction whidh has "been reiterated by the Hon'ble Central 

Administrative fribunal, Gu'wahati In its judgment dated 

21.5.2001 in O.A. No.244/99 filed by Shri Hichael Palmer 

officiating Sr. P.A. in the, office of the Chief Post Master 

General, N.E. Circle, Shillong was promoted to P..A. Grade-Il 

(Stenographer Grade-Il) w.e.f. 11.3.94 by the chief Post 

Master General, N.E • Circle, Shillong whereas the Hon 'ble 

contd.. .. . .6 
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Tribunal, Guwahati vide judgment and order dated 

21.5.2001 in O.A. No.244/99 has ordered to grant 

to Shri Michael Palmer, P .A .Grade-II (Stenographer 

Grade-Il) in the sc&le of Rs.14,00-2300/- on and 

from 1.10.92. 	 ' 

6.10. 	That in view of the above judgment the applicant 

who is senior to' Mr. Palmer is also entitled to the benefit 

of P.A. Grade-I (Stenographer Grade-I) in the scale of 

Rs.1640.-2000/- (prérevised scale) with"effoct from 1.10.92 

with all seniority and other monetary benefits as granted 

to Mr. Palmer. 

6.11. That having not received any reply to 

Annexure-3 the Director of P.O.(H.Q.), N.E. Circle, Shillong, 

Mr. Laihiuna issued another raninder to the Deputy Director 

General (T&E) Department' of Post, Dakithawan, Sansad Max:g, 

W.D.-110001 requtirig her to give promotional benéf it 

notionally to Mr. A.K. Sarkar, the, present applicant in the 

light of the judgment and order by the Hon 'ble Tribunal passed 

in O.A. No.244/99 fIled by Shri Michael Palmer. He also 

requested the Deputy Direôtor General (I&E) Directorate's 

approval and intimated him at the earliest. 

Annexure-5 -is the photocopy of D.O. No.Est/ 

34-18/76/Pt.I issued by Mr. Laihiuna,' the 

ief Post Master General of that period. 

6.12. That the then Director of P.O.(Hc), N.E. 

Circle, Mr. 1alh1una issued &xother remindetto Shri S.' 

Snanth, Deputy Director General (p),  Department of Post, 

Dak]thawan, Sansad Marg, N.E. quoting reference of DX). 

4 

Contd .. .. .. . .7 
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letter of even No. dated 26.12.2001 from Shri V. chitale, 

chief Post Master General and requested him to look 'into 

case of Shri A.K. Sarkar, Senior P .S • to Chief Post Master 

General, N.E.Circle, Shiliong. 

Annexure-6 is the photocopy of D.O. 

N.Est/34-18-79/Pt.I dated shillong 

the 27 . 11. 2002 

6.13. That the Asstt. Director General (P.E.II) 

wrote his letter No.2-2/894.E.I/P.E.II dated 1.10.92tà 

all chief Post Master Generals and all regional Post Master 

General infoning that 'in' pursuance of the or1ers contained 

in the department of Personnel and Training, O.M. No.22034/ 

5/587.-Estt(D) dated- 30.1.91, the Director General Is pleased 

to convey sanction for creation/upgradation of the post of 

Stenographers Grade-I, Grade-Il and Grade-Ill in the subor-

dirtate offices of the Department of Post as indicated in the 

Anflexure-A with immediate effect • 

Anneire-7 is the photocopy of 0.M. i .2-2/ 

89-P .E.I/P.E.II dated 1.10.92 issiedby 

the Asstt. Director General (P.11) Govt.of 

India, Ministry of Communication, Deptt. 

of Post. 

6.14. That your applicant begs to state that as 

there are no post of Stenographer Grade-I in between Grade-Il 

and Sr. P .A., the Ministry of Personnel and P .G • and Training 

issued mèmórandum through heaclof the department which contend 

upgradation/creation of Grade-Il and I Stenographer post in 

Contd......8 
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the cadre of Stenographer but the Chief Post Master 

General i.e.. Respondent N0.2 fail.ed to stibut the 

proposal of the postal DirectOrate, New Delhi as a result 

of which post of stenographer Grade-I was not created in 

North Eastern Circle and thus the applicalite was deprived 

of promotion from Grade-Il to Grade-I,so the. applicant 

has. compelled to file this application before this Hon 'ble 

Tribunal praying for promotional benefit in the Grade-I 

Stenographer w.e.f. 1.10.92 notionally. 

7) 	GROtJ)S WITH LEGAL pROVISIO1S :- 

For that due to adminá.strative inaction of 

the respondents the applicant has been deprived of his 

promotional and financial benefit with effect from 1.10.92.' 

For tha the Circular dated 30.1.1991 at 

Anrexure-1(1) issued by the .Govt of India, Ministry of 

Personnel and Training was circulated by the Postal. Directorate 

vide their letter N0.2-2/89-PE.I/PE.II dated 22.4.91, this 

is duee to administrative inaction and if this. cirai lar 

would have been circulated in time, the applicant and other 

similarly situated stenographers could have got their 

promotional and financial benefits including seniority w.e.f. 

1.10.92.  

For that as per circular at Anre xure-1( 1), 

the applicant is entitled to grade-Il and Grade-I post with 

all financial benefit with effect from 1.10.92. 

For that the applicants case is fully covered 

by the J.dgment and order dated 21.5.2001 passed by the 

Hon 'ble Tribunal, Guvi6hatl in 0 .A. No.244/99, at .Anre xure-4 

annexed to the original applicatipfl. 

Cont.d. . .. .9 
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5 • For that the, applicant is entitled to g et 

notional promotion w.e.f. 1.10.92. 

8) DETAILS OF REMEDIES EXHAUSTED 

The applicant declares that he ft led representation 

for promotion and other financial benefits at Annexure-2 

annexed to the original application on 27.9.2001 to the 

Chief Post Master General, N.E. Circle, Shillong praying for 

pranotion and other financial benefits w.e .± • 1.10.92 but 

uptil now no decision has been conveyed to the applicant by 

the (:hief Post Master General, N.E. Circle, Shillong. 

9) MATTERS NOT PREVIOUSLY FED OR PENDING WITH ANY 
O21ER COURT OR TRIBUN1L: 

The applicant further declares that the matter 

in question has not been filed, nor pending in any Court of 

law or any Tribunal. 

10) RELIEF SOUGHT FOR :- 

Under the £ acts and circumstances narrated above 

the applicant humbly prays for the following reliefs:- 

The applicant be promoted notiona.Uy w.e.f. 

1.10.9 2 to the post of Stenographer Grade-Il and I with all 

financial benefits. 

If any other bert fits is entitled to him the 

same may be granted to him. 

Cost of the case. 

11) INTERIM RELIEF IF ANY PRAYED FOR :- 

It is prayed that the applicant be given interim 

promotion pending disposal of this case. 

Contd ...... i.O 

•1 



(K 
41 

H •. 

-10- 

DETAILS OF P CX  :- L 
) Postal Oer No. 9 	7I 

ii) Date of issue - 1311 	I 	> 

ib..) Issued by the 

iv) PayabJ.e at Guwah at-i. 	( 	A T, 	c- 

* LZ T OF ENcLOSURES. - 

As per Index. 

H 
. 

- 
vertucat.ion,......... 
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VEI. I F I C A T I 0 N 

I, Shri Ananda Kumar Sdrkar, Son of Late 

Makhanlal Sarkar, Office of the Chief Post Master 

General, brth Eastern Circle, Shillong, do hereby 

solennly affirm and verIfy that the statements made 

in paragraphs 	( b 

are true to my knowledge and those made in paragraphs 

being matter 

of records are true to ray information derived therefrom 

whidi I believe to be true and therests are my humble 

submissions made before this Hon'ble Tribunal. And Ihave 

not suppressed any materials facts in this case. 

And I sign this verification on this theJ5 th 

day of DbVember, 2003 at Guwahati. 

A 	. k 
Signature. 
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To 
Shri Vijay Chita1e. 

• 	 Chief Postmaster. General, 
• '.• 	 '. 	Nrth E.astern Ckèle,' 

Shillc)lli— 793 001. 

Sub 	Prayer lot the grant of piomotion of PA Gi ade-I in the scaie of 

Rs. 1640-2900/- with effect from 1-10-92. 	 ' 

Rcspcctcd Sir, 

I beg to submit the following hues before your honour for favour of 

your kind perusal and sympathetic consideration 

That Sir, in this conneA1Qj , kind reference is invited to Ministry of 

sonnel and Training OM No 2234/5I87-Estt(D) dated 30-1-91 circulated 

under. the 1)irectotate's letter No 2-2189-PE-I/PE-II d.ted 22-4-91, wherein, it has 
been ordeted for the cadre review and cadre restructunng of the Stenographers and 
to ii ant the benefit of promotion of the PA Grade-I and PA Grade-Il with effect 

from I r 10-92. 
' l 

That Sir inudentally, it may be mentioned here that the aforesaid 

cadEe review and restructuring in the cadre of Stenographers have been tarried out 
by all the Postal Circles in India in time and the benefit of Grade-I, and Grade-Il 

Sicuos were gianted to the Stenogiapheis of othei ciicles with effect fiom 1-10-92 

except North Eastern Circle, and as a result of which I have not onlybeen depri'e4 

of the benefitof getting the promotion of PA -  Grade-I with effect from 1-10-92, but 

also at the same time; I. had to suffer great financial loss. 

'l'h'at Sir, 1 do hope and believe that your honour will surely agree with 
me that the non-implementalion of the G.. OM No,- 22304/5187-EStt(D) dated 3- 

1 o) 1 and Directoratq' s lettet No 2-2/89-PE-IIPE-I1 dated 22-4-91 and non-

granting Of pronioi'ion with effect from' 1 -1 0-92, are the administrative inaction, 

which has been reiterated by the IIon'ble CAT Guwahati in its véidict dated 2 1-5- 
2001 in the petition No. 244 of 1999 filed by Shri M. .Palñer, offg. Sr. PA, 0/0 the.-- - 

Chief -P.M.G., N.E. Circle, Shullong (xer6x copy of the judgement is enclosed' 
hctcwith lore ready reference) and I do further hope that your noble-self will also 
asee with ine that due to the administrative inaction an official like me may 

• perhaps cannot be deprived of getting my Grade-I promotion- with effect from 1-
1 ('1-92 and also at t:hie"saine time, I mayperhaps cannot suffr financial 'loss. 

I, 



1 

cy 

...Tha1 Sit. I would hke to mention here that Shri M. Palmer now offg 
Sr PA was working as Giade-ITI Stenogiapher in the C 0, Shillong and as per 

Shillong mqnio No Slaff/26-16/78 dated 11-3-94 Shri M. Pahner was 
proimteTd as PA Grade-Il with effect from 11-3-94 (xerox copy of the C 0, memo 
above encloced for ready refeiciice), wheieas the Hon'hle CAT Guwahati in its 
verdict datçd 21-5-01 in the pelition No 244 of 1999 has ordered to grant the PA 
Grade-lI to Shri M Palmer in the scale of Rs 1400-2300/- on and fiom 1-10-92 

Now in view of the facts narrated above I therefore fervently beg to 
appLal to your magnanimity to bc gracious enough kindly to consider my case with 
sympathy and kindness and pass necessary orders to grant me the benefit of PA 
Grdc-I in the scale of Rs 1640-29001- with effect from 1-10-92 with all seniority 
and other monetary benefits with effect from 1-10-92 as was gianted in the case of 
Shri M.' Palmer. 

An eat Iv action into the matter is solicited 

With piofound tegards, 

Yours faithfully, 

0 DA - As said above 	 ( A K Sarkar) 
Dated atSl,illong, 	 Sr PAtoPMG 
Thc 27th  Sept, 2001 	 Cucle 0f1lceSliih1oiig 



	

-- 	 •.. •., 

VIJA'v HI IALL 	 rn277a,r gym- 
Chief Postnstcr Ge'ieral 	 i 

North Eastern Circle 

ftir 793 	 Shillong 793 001 	 INDI/ POST 

D.O.No.Est/3418i76/PL1 
Dated at Shillong, the 26.12.2001. 

1)ear Shri S.,mant , 

This Is regiu ding gi ant of piomnOozial benelils of PA (Stenographer) Grade-i In 
the scale of .Us.1640-2900/- we.f. 1.10.92 to ShriA.K. Sarkar, Sr. PS to CPMG, N.E. Cirde,' 

• 	Shifioug in the Dhectorate's letter .No.2-2/89-PE..t/PE-1I dated 22.4.91, it was ordered for cadre 
• review and cadre retrncttiriiig of the Stenographers and to grant promotional benefits of the 

PA ($tenpgratpher) Grade-I and PA (Stenographer Grade-il with effect from 1.10.92.Thè. said 
adre review and iestriicturing in (he cadre of Stenographers have been carried out in other 

Circles and the promotional benefits are given to the eligible Stenographers w.e.f. 1.10,92 except 
• 	North-Eastern Circle as this Circle failed to lirovide requisite information on time to the 

J)irettorate. 	 • 	 •.! 	 . 	. 
Shri £K. Sarkar was holding the post of Stenographer GradeAlI In the scale of 

Rs 1400-2300/- we f 1 .7.82. In the light of the Directorate's letter as stated above, Shri A K 
Sarkar was eligible for Piomiitioiial I)enelits of Stenographer Grade-I with effect from 1.10.92 In 

• the scale of Us. 1640-2900/- as lie was the seniormost approved PA ( Stenographer Gr.II) during 
the iei'iod while cadre review and rcstiiicturing qf Stenographers were ordered tobé carried out 
vide IRe's letter as stated above. A report for npgradatlon of scale was called for In the Dte's 
letter N6.2-2/89-1 1E.i/Pi.11 dated. 22.4.91 undir wlilcli bbth cadre review and restructuring of 
Steimgraphe;s were carried out in other Circles and the benefits to the eligible Stenographers 

• 	were'.given w.e.f. 1.10.92 except N.E. çirde as this Circle failed to cthnply with.thé DirectOrate's 
oider dated 22.491. 	 . 

Shrl A K Saikai was piomoted directly from PA (St enogl!aphel) Grade-Il to the 
cadi' of Sr. P.A. in the scale of .Rs.2000-3200/- w.e.f. 4.4.94 wilhiout the benefit of Stenographer 
Grade-i In the scale of Rs. 1640-2900/- which was normally due to him. 

	

In this connection, you iiiay i efei to the lIon 	I1  'ble CA's order ( COPY enclosed ) In 
the .A.N6.244 of 1999 flIed by Shul M. i'alnier, ofig. Sr. P.A, C.O., Shihlong iyho was Ordered 
the pioniothm In Stenographer Grade-Il w.e,f. 1.10.92 instead of 5.3.93. The .Hoñ'ble CAT, 
Guwnhiati Issued order In stupersession of. Ministry of Personnel and Training's O.M. 
No.2)3O4f5/87-Est(1)) dated 30.1.91 circulated uuitlr Die's letter No.2-2/89-PE.IJPKII dated 
22.4.91 in favour of SIni Michael Palmer. • ' . 

In view of the above, we may perhaps give the promotional l)enefits notionally to 
Shri A.! Snikar in the light of the judgment of Ilon'ble CAT, Guwahati in O.A. NO.244.  of  1929 
filed by Sin-I Michael Palmer. In this connection Directorate's approval inaykiidly be accorded 

• • 	and luutimated to the undersigned at the earliest. • 	 • : 	• 	• 

• 	 With regards,. 	• 	 . • 	• 	•• 	. .• • 

	

Yous sucerely, • 	 S  • 

• 	Sin I S. Samant,. 	 • 
• 	Dy. l)irectnr General (1'), 	 • 	• 

• 	l)epartment of Posts, 	 (VIJAY CHITALE) • . 
J)aIc llliaváu,, Snusad Marg, 	 • 	. • 
New P )eIhi- 119 001. 	 \ 	 • 	• 	• • . • 	• . . 

Teleph'ne 	0ff 0364-273890/222302, flesi : 0364226129 	• 	• 	 • 	\/' ieIegram •: CHIEF POSTGEN 

lax 	 0364223034 	 S 	 : 	- 	• • 	 •- 

email 	cpui ci ulhmg@l  ,o It tiail . 	 • 	 • 

• Website of N: E. !' '1:11 Circle rtepostuifta.orq 	 t 
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11ENNIAL At11Nis1nATIvE 111IUUNI4L, GLMAHAT1 OCNCII. 

Or tginil Appilcutlon 4o. 244 of 1999. 	
ry  

Datu of Ordur 1 'Thin the 21t Duy of Mey, 2001. 

The I4ori'bln Mr Juitce 0.N.Chou01ury,ViceChjrmn. 

Thn u''je fir K.K.Tharmu. Admirdutrative t'lnmhur. 

f 	 filct,nel Palmer, 

( 	
Senior Pereonrn,l Aneletnnt to 
the Chief Poet Manter Gunprel 
N.E. Circle, Shlllonçj. 	 .... 	Applicant. 

By Advo*'at. Mr. O.K. Sharrnn, Mr. A.Ahiied. 

1, 	Union Ot..jridj,, 
r.preesntod by the Stcretry 
to the Covwr,ment of India, 
flinistry or Commur,jcatjono, 
Depiirtmunt of Poute, 
New Delhi, 

2. The Deputy UIr",clor tanurel 
( I & C 

• 	Department of Po9te, 
(M$( OIThWnn, Sannuti Marg, 
New Delhi, 

39 The Olrnctor (66 & Ei) 
l}.p.rtment of poutu 
Dak Uhnwnn, Sannacl f1rçj, 
New Delhi - 110001. 

The chief Poetmoeter Gonorid, 
N.E. Cirole,' 

- 793001 9 	 41, 040 Rnepornlente, 
IL 

Mr. A.Oeb Roy, Sr. C.C.3.C. 

- 	 'S  

CIIUWU)UJIY J,V,C,J 

This application in dirnot:ncJ uqulnot order panaed by 

rooporidont. No.4 rJuct1nçj Vho rpreOontRtion of the appliqnt for 

upyrMdatiofl of the applic&in'. wiLli •inrnudiato .ftiot froiri 1-10-1992. 

By this applicotlon thu epplicnt osau initIally oppuintoci as  

St.noraphor Urodo 'Iii in thu Poual Doportoorit and he joirrncJ in the 

said pont In the Offici, of thu Superintendent of Poet 0fficoe, 

ShilJuncj on 15-41-1979. PronariLly he Is workinçj as Officiating 

Senior Purijorud Ann! ttant A0 ,  the Chief Poet tiaato.r Gar,erai, North 

Cont,J...2 

..,,: , 	 ' 

• ''Ui/1'j., & 
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Ju9 rucuhfl1ittfltI in thi pru,jcr,tbfl 	
foruiet on 3..97. The 

fjnol propW)l ami by thie Cirlu for utiatlOfl Of pOfltf) Of 

wen examirlu(i and procanned In cJetIla in the 

Oirect* 	but bouliJ not m c rialiecid ae p' the letoot jnatructiofl 

)r  

jseued by the rUi (Onpit. or 	pentItura) Litter NO.5(8)/t. 111/97  

dated 1.297 barIiflQ to anturtain the 

cadre ru_1r(F 	
1ryjc. It wen Oleo aeeertjd to promote to .l'.A. 

Gra(IuIl In 
the ocale of I.14uo23U0 on purely temporary on adIoc 

baal' ond the oOId pout wa not uprcJed to P.A.. Gradel till date. 

AdmittolilY, On (ovt. of lrbtJie 1inintrY Of PareOflflal & Training 

løsued office mono 
tJotd V.1-91 to relieve the lowoat gredo of 
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01T.E OF I I 1E ( liii po€i MAS I LR GENEflAL 

NORTFI FAS1EUN CITCLE • • 	' . 	.. 

SI-lI!ION(3 - 793 001 	t • 	 • 

, 	 . 	.. 	. 	 Phone : Office 24 )22 	: 	• 	. 	, 	. 
. 	. 	. 	 . 	D.O. No.ES'I'/34- 18/76I1 )T.I 

: 	• • 	 . 	 . 	. 	. Bated at ShiIIong. the 28.03.2002 
I) 	\1 I(.14fl11 , 

I his u' regarding p i iuii of pi onio( innII b neflis of PA (Stenogi a pht i )Gi ad e-I in 
• tht.' caIe of Rs 1640-29001- w,e. L 1. 10.92 to Shri A.K. Sarkar, Sr. PS..to CP1G, N.E. Circle., 
Sliullnuig InJ lie 1)u e iou .ite's letter d ited 22.4.91, it was ot dci ed foi cadre 
I I. o w an(l vadre restructuring of I h Stt uiug, iphci s and to gt ant pi omotional benefits of the PA 
(Sit ougi aplie, ) Gu 1ith I 1iuid P' (Stenugu aphvi ) (Ji ade-El H(l1 effect fi 0111 1 tO 92 rhe said 

t. iii, CVR Hid iesli nd w i ug in I he . RI t C of Stenogi ipliet s ha e been tal tied out in other 
( inks anti I lie pruuiiil..ioiial hciuuiits are giveui to the eliglblç Steiiogra i,hels vith effect from 

1. ii' ')2 cxrepi Noui Ii - i:ast•'rji ( 'itt'It' as 'I his (ii•trt' Failed to provide requisite inIrinath'in on time 
lu I! o l)irt I urate. 

Shri A.J Sarl;i r ac holding the post of. Steuiogra.p!ier Grade-Il :  in the scale of 
.Rs. I 100-23001- w.u. F 1.7.82. In do.' light of the i)irectoral.e's kttei' as stated above, Shri A.K. 
.SarI. a r was eligible For pi'ouuiiit juna I henelils of Stenographer Ura.le-i. with effect from 1.10.92 iii 
the crate of is. I 640-290O/ as he was the SefliOI'fliOSt approved PA ( Stenographer Gr.1I ) duiiiig 
the j.'riod whil .e cadu'v review aitti rvslu'uuturi;ug of Stenographers were ordeted to be carried, out 
'ide I )te's kller as stated above. A report br upgi'atlation of scale was called for in tlue t)(e's 

It lit No 2 2/89 P I' I/I t II d aft d 22 4 91 mider whidu but Ii t.1n1t e t e tew and u esli udu t tog of 
Si eiu igrapin'rs were carried nut in nthei' Circles and the benefits to the eligible s  Stenograplers 

welu givcti with elk'ct from 1.10.92 except N.E.circle as the Circle filed to comply with the 
l)iu-uul orate's order d abed 22.4.91.  

Shri AK. Sarka r was promoted directly iro m PA (Stenographer) C rade-lI to the 
cad it' of Sr. P.i. iii (he scale Of ks.2000-3200/- w,e.f. 4,4.94 without the, btiet'it of SI.enograjher 
('i i'I 1 in the stale of ls 164 0-2')flOf- w hit Ii w as not tnalh d tie to him 

In this couineci ion, yoll tiiiy relerto the [lon'hle CAT's .oiiler (copy enclosed) iii - 
tlit ( ) A N( ) 244 of. 1999 uk ii b Sltu i Mo. hat I Palmer, ofig Sr. P , C 0 , Shillong who was 

1)1(11 t ed (hi' p, Oiuiul ion in Si enogi u phet Ci ad e-1 I w dli ci Fett finni 1 tO 92 instead of 5 3 93 1 he 
tint' Ide ('Al, (;IF%s'aliat.j 1SSIICI otiler iii supersessiun of M.inistiy of Personnel and Training's .-

0. I\ I. No.22304/5/87-P.stt(th date(l 30. 1.91 circulated under. DEe's 'letter INo.2-2/89-.PE.i/PE. Ii 
(ml id 22.4.91 in Fa;uur'nf Shiul Michael Palmer. . . . .. 

111 vieW of ,  the itI)f)Ve. we may perhaps give the promotional benefits nötionall)r  to 
SIt,i '\. K. Sarkar iii I lie light of I lie ,j udgenient of jJon' Ide CM', Gtiwaliati In O.A. No.244 of 
1 990  filed by Shii Nlivilael Pal nit r. lii .liis con utectiun, i)iu-ectura(e's a PI)l'9Ll may kind I' be 
accill - ded 1iuud itulim u(ed to the (111th i stgntd at the eat hest, 

With i'ega rds, 	 ,. 	. 
AsU!1!i!- 	 . 	 .. 

': 0111'S siucei'elv 
nl 	

knsh iI(l &J), 	 L
>k l) ii tmt.nI of J.'osi.s, 	 . 	

o! 	 ( LAJ.,IILVN&  ) 
I)aL I.hnwan. Sansiul .Marg,  
New Delhi-I 14 001.  
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DIRECTOR OF POSTAL SERVICES (IIQ) 
OFFICE OF THE.CHIEF POSTMASTER GENERAL 

NORTH EASTERN CIRCLE 

£.,dlL 	 •• 	- 

In this office D 0 letter of even no dated2'J2 	2001 from Shri V.  
Chitale, Chief PMG, a case was taken-up regarding grant o1romotional benefits of .  
PA (StenographerGrade-Fin the pay scale 6fRs.1640-2900/- w.e.f. 1.10.92 to Shri 
A K Sarkar, Sr PS to Chief PMG, N E Circle, Shillong 

The details of the case was discussed in our D 0 letter under 
reference which was further reminded vide D.O. ietler, of even no. dated 21.3.02. 
Copies of both the letters are enclosed ?or ready reference 

I would request you to look into the case & convey the decision of the 
Directorate early. 	 • 

With regards, 
I. 

Enclo:- 	As above. 

Yours's,4ncerely ,  

(LALHLUNA) 
Shri S Samant, 

• 	• 	Dy. Director General (P), 	. 	 • 	-, • - 	• 	• - 
• 	• 	Department ofPosts, 

Dak Bhavan, Sansad Marg 
• 	New Delhi-hO 001. 	 • 	 • 	• 

Copy to - 
Shri A.K. Sarkar, Sr. PS to Chief  Postmaster. General, N.E. Circle, 

Shlllon 	001 for information. 	 • 	 -• 

• 	 . 	• 	 (LAL UNA) 

\ fio) 

Telephone 224922 (0) /224500 (R) 
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N EnELH I -. 1 1P_LL___ 	 : 

r! Nc 	2-2/B9PE,I/PE,II  

	

t 	 - 

I 3 . 	• 	• 	. 	. 	. 	. 	 . 	. 	 : 	 • 	•: 	. 	•Y 	r • 	' 
To 

Al! Chief Postmsterg Gerteril 

All Region1 rost,isters Gener-j 

Sub'- 	of tenogriphic ssistinre to the officers 
in suborchnte offices, 

• 	. 	 . 	: 	 • 	; 	. 	. 	... 	... 	. 	; 	. 	. 	, 	.. 
, 

In pursunce of theorders cont-iincd in the  
Deptt. of. Personnel & Triining 0.M. No. 22034/5/0!- 
Ett.(D) dt. 30.1.91, the Director G'neral i 
pie ised to cO'Thncti'on for cre -ition/upgridition 
of the posts of Stenogriphers Gride-1,Gr,de-II md 
Grids-hI in the subordinite offices of the Deptt. 

!j of Poses is indicted in tho \nnex-'A' with irnmedimte 
..:effect. 	 - 	 : 

2. 	In order t cf locite rn-itching sovinqs for cte,tion/ 

L 	upgrditibn of the 	foresiid posts, ten pobts of.  
Stenhgriphers Grde-hII as indicited in 
ire o4ered t0 be ibojihed with irnrndi -ite effe.-t 

kt 	4' 	 I 

Two posts of Stenogr-phers Gr,rieII in 3ih ir 
Po'stl Circle 	ie •lso ordered to be -ihoiished with 	.. 
irnmediite effecj 

rt 
4. 	As per p,rm_2(ri)  of the ,foresm:d 0.M. of the 

[' t Deptt. of Personnel & Trg., thE officers hClow ho 
lve1 of Ni. 3000-4500/- 'ire not ntit1Ld to stenoqrrphir 
assistince. 1 A11 the posts of Stenociriphers Gr-rie-IhI n 
the suborcin,te offjces of the Depti 	0r P0t9 will be 

bj9 ced to o work study by the ji.vrn of this Directorite 
tie course with 	view to -isrertinin justi.ficmtion 

t h e s e posts, 

This s-inction tkPs efert from thp d-ie of i.gsu 

This issues in consultition with t h e..,Finmnce \dVir(r) 
4i¼F3de their Dy. No. 2672/FA(P)92 dt. 30,9,2 

	

0 	

1 .; 

(1 

(M.L. BHI\sr'Tn) 
1 	 ,STT DIREC1OR GELRAL(PE Ii 

I 	

4 

•, 	f.ç1 	.. 	
.0 	 0 	
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ri py  t0 

i' 

-S 	 . 	 . 	 - 	.. 	

U, :' 	•.. 	• •. 	... 

1. 
i1.1 PTCs. 

 
, 	

\ 	 I  •, ? tiIL1p31 
DiCctor of Audit, p&T, De1h1_54, 

	 .p 
I All fllector$/Dy Direci- r 

 
. ContLfJ11er of Fnre3y Mjils, EombQy.  
F, Diloctor or Pogt3i 5ff College, 	 i,73 
( ADG(Work Study) 

( WorktudEflC & Trq./p,p/p .II/9PI/5pB_I I/SP/5fl/ 
F(P)/fludget Sect0nof the Dts 	

1 

	

I 	
5 fl. S.D'S Gu - d file. 	 ' 

9. Deing hand. 	 I  ' 	 , k  

1(J. Spire Copies, (20) 	 < 

l ltrontrnJlerMlll 

	

cairutti, Brnnb, irid Madr9 	 / 

'- 

-k 	) -- 

	

(M.s RWAT) 	 k 

SECTION OFICER(pE •II) 

V.  

MIZ 

4 1  

1 	 r 

3 	
3' 

/ 	 I 	
t 

k1kJ3 A 

I 	 ' 

- 1 

33 

54 	
1rl 

4?  

L 



I AbolaJt3.Ofl of 1O pests of Gr.1It 

/ T  

	

/J 	NmS of the Circle 	
Number of posts of 5(Pnogr1Pet 
Gr.ItI b0lished in ni.der to 

locate 	tchiflq s,Vfl11S in COflfl 

ection ,jjth 

' 	

f the 2ogts eniirneri1d n o  

AL 
Andhr3 pridesh 	5t1 Circl.° 	 I 

	

fYI 20 	
Bihir P0stl Circle 	

1 

jirit P osAtni l Cicl0 	
2 

Mdhj 3 pr1desh p09tl Circle 	 I 

	

5 	OrissP0St 	Circle 	 1 

punjb P o s t -,l 'Ci 7610
1  

A,y3S1h1n Pc'l C1'CIC 	
1 

	

3. 	Torn.tl N-vu p0ctl Circle 	
2 

IN- 

.1 

•. 	 -• 

	

5..... .- 	

\. 

0 



• 	 __ ___ 

_X'A' 	 I 
- 	 5 rCTION FOR CRE \TIN/UPGR D-TIO OF THE rosr ' 

OF STENOGRFHER 

" me of the Crc1e 	Fo. of Posts to be cre,t9c/u.D gradcd in 	 Rtr-rks 

	

:- 	 - 	•. 	
: 

-. 	Gr.II 	- 	Grd- III  

2 	 3. 	 4 

ndr Pradosh 	1(By upgrdng 	2 b&  upgrdng 	- 	Crde -II postf 	P M.G(rLI) & 

- 	 Grade-Il) 	GradE-Ill 	 ,CMG(SD.)-1 par of ST5 officers. 

ssam 	 2 by upgrading 	 1 for CO/IF'..PMG(5t3ff & Estt.) 

2 Grade III p0sts - 	3nd another for PMG(?LI & 	I) 
and .Fi'G(C&I)-2 pairs 5T5 Officex 

Bihar 	 1 by upgrading 	- 	 - 	for 25 o  JrG posts-DP5(HQ), 
- 	br. T I- 	 Fatv5, t 	fzllcwed by qu±k 

.o"¼ study.  

Gujar.at 	- 	1 by upgrading . 	. 	- 	 -. 	for -2% of JAG po3tS( for nrs; 
- - 	 GrII- post 	• 	 • 	- - 	,hrnedbad re-±on) Gr.II poet 

-ilready :v-'il -ihle for -PiiG Staff 

-. 	-- 	- 	- 	 d.AF1•iG(iq.)_one pair of 5TS • 	- 	 - 	-. 
- 	 Cficrs 

Haryana 	 I 	 1 by upgrading 	 For F'G(5tff 	Estt.)-1 p'r 
- 	. 	 Gr..III pot. 	- 	 of STS.Gff±.cers.- 

Karnatak-a 	 1 by upgrading 	. 	- :. 	• 	-. 	 For 25% ci J.G poEts-DPS(H1) o/o- 

r II 	Et 	 - 	 Eri 	 &d 
by uick w:r- szuy to ascertin 
s:;rap-  

Kerala 	 I by. upqrading 	 - 	 - 	For Dr5(H) (SG, JG) 
rrde - II post 

F. 	 b 	2  

Grade-Il 	 Cre - III posts 	 Ehop 	r.I t be pro- 

	

- 	 dCd to 	r( tff - 	:( r•ilc 

i-0 -31r 0f5TS officers. 	- 

r4ahrshr 	- . - • 1 by •upgrading 	6by upgrading 	 - 	r.i• 	 25o of JAG-post; j 	.- 	 -. 

one Gr II 	 6 Gr-icie-III posts 	 be followed by quick workstudy. t 
 - 

 

-r+-rI 4-'- 	tr'"rohc 	rklo't 



3 	
4 

 

- -- - _ - 

	 --- 	 - 

	

Jflother Gr.Ii 
pO3t f 	PMG(stff) and \PM5 

(1t1s_a 
Pb 

of ST Officers Remnng 3 

	

for 3 j 	officer 

by Upgrading 3 bYupg 
	

- 1 fc '
° G(PLI) & PG(TeCh 	

pr of 5T 

	

pot. 	
ng 3 Gr 	

Gr I Dost f0 DPS(HQ)/ Bflublnesw 

post5 	
t0 be 	

quf wo 	
t DscErta 

* 	 - 	

- 	 te Stenogr 	

• od 2 be provcq o t 
	j 	Utfe1 

	

I 	 * 

- 

	

PunJab 	
- 	 I 

bYUporlthng - Gr,de_11 post Or DS areIIChd 
ta 

- 	 I 
by upgrading - For DPS, Eastern 

Reg100 
Gr.IIi post. Tmij adu 1 by upgrJ_ 	- 	

- For 25 of JG post 5  t 
be fc1wed by quick 

ing Gr.  Ii 	
War 	

to SCètt 	Se1)ogrp 	
Workload 

2 Grade_li by 	
- One 

fr PNG(pLI) and iP(1J) - rd 
Upgrading Gr.IIi 

	f0 
APMG(R3CTU.t 	

-and Vigjj 

- 	

post 	
- 	2.P91rs Of.STS 	 -. West Bengal 1 by upgrading 1 by upgrading 
	

Gr.I posts 	or 25 of J 	
posts to be 

Gr 	post 	Gr.III 	
followed by qujc wrks+u 

	
r.lI 

- S 

S 	 for on 	 ane G 
post JAG °fcer 	 - 

- 	 - 	 - 

- 


